" 293  Written Answers VAISAKHA 10, 1904 (SAKA) Writzen Answers 294

Three Security Guards were also
suspended for their misconduct etc.
in accordance with the Trade Fair

Authority of India Employees
(Conduct, Discipline & Appeal)
Rules, 1977. Subsequently, two

Security Guards have been reinstat-
ed. The departmental enquiry in
respect of the other is in its final
stage. Prior to the joining of the
present Chairman, two employees
had been suspended who were later
on, reinstated.

Hunger strike in COD Agra

10552. SHRI DAYA RAM
SHAKYA : Will the Minister of
DEFENCE be pleased to state:

(a) whether the Ministry are
aware about relay hunger strike
which has taken place since 5 April,
1982 at the main gate of C. O.D.
Agra; and

(b) if so, what are the workers’
demands?

MINISTER IN
DEFENCE
DEO) 2

THE DEPU1Y
THE MINISTRY OF
(SHRI K. P. SINGH
(a) Yes, Sir.

(b) The fast was organised by the
COD Karamchari Sangh cunrecog-
nised Union). The Sangh did not
make any specific demand. How-
ever, while givine notice of the pro-
posed fast, the Sangh mentioned that
the fast would be observed to draw the
attention of the authorities to tae
incident that took place on 8th
April, 1981 during the Corps
Day Celebrations in the Depot.

Hunger strike by MLE.S. workers

in Jabalpur
10553. SHRI DAYA RAM
SHAKYA : Will the Minister of

DEFENCE be pleased to state :

(8) is it afact that the MES
workers have commenced relay

hunger strike at the gates of MES
authorities at Jabalpur; and

(b) if so, what are demands and
what steps have so far been taken
by the MES authorities to accept
the workers demands?

THE DEPU1Y MINISTER IN
THE MINISTRY OF DEFENCE
gSHRI K.P. SINGH DEO) (a) Yes,
i

(b) The demands submitted are: ;:—

(1) 1llegal victimisation of a
Mazdoor working in the
office of Garrison Engi-
neer (Project in Vehicle
Factory, Jabalpur and

(i) unauthorised retention of
a Superintendent Border
Roads at Garrison Engi-
neer (Project). Vehicle
Factory, Jabalpur.

There was no illegal victimisation
of any Mazdoor. One of the Maz-
doors was transferred from the
Office of Garrison Engineer (Pro-
ject), Vehicle Factory, Jabalpur in
administrative interest. His transs
fer order has since been cancelled.

The Superintendent referred to
in the demand submitted by the
Union could not be moved out
because of the nonavailability of a
suitable replacement.
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